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Sbrl Y. S. Kushwah: trying to find out what happened and 
who was responsible. 

8hri Amrit Nahata: The hon. Minis-
ter toid Us about imported wheat and 
imported rice. The droughL-stricken 
people of Rajasthan have seen neither; 
they are supplied imported milo. What 
is the landing cost of imported milo 
and what is the issue price? Is it a 
fact that the imported milo is not fit 
for human cOll'3U'1l1ption? 

Shrl Annasahlb Shlnde: It is not 
correct to say that we are not issuing 
wheat to Rajasthan government; we 
issue subs ,anti.31 quantities. As for 
milo, we subsidise it to the tune of 
Rs. 18.01 per quintal, which is a very 
SUbstantial subsidy. I do not think 
that imported milo is unfit for human 
consumption or such milo is issued. 
We exercise strict control over it. 
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IShri Amlasahlb 8hlnde: It is for 
the State Governments, whatever 
marketable surplus is available, to 
take vigorous steps to procure the 
available grains so that they are 
mann ~  to the entire popula-
tion, u:!der the Centre or in the 
States. 

SHORT NOTICE QUESTION 

JIiIa8I Sick Leave by Firemen 00 
Sonthern ~  

S.N.Q. '39. Shri P. Ramamnrtl: 
Shrl .Jyottrmoy Ban: 
Shri Ganesh Ghosh: 
Shrl Geor!ile Femandes: 
Sh-l Madhn Llmaye: 
Shl'l 1. B. Patel: 
Shri Rabl Ray: 
Shri Namblar: 
Shrl Ram Avtar Sharma: 
Shri Shiv Kumar Shastri: 
~h  Prakash VIT Shastri: 
Shri Atam. Du: 

Sbri ArJun Singh 
Bbadoria: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that fire-
men on the Southern Railway have 
applied for mass sick leave; 

(b) if so, the reasons therefor; 

(C) whether it is a fact that all 
goods trains have been cancelled; alld 

(d) if so, what steps the Railway 
Administration has taken in the 
matter so far? 

'11he MInIster of Railways (Shri 
C. M. Poona.cha): (a) Yes, Sir; some 
Firemen and Engine Cleaners on cer-
tain Division on the Southern Rail-

way. 

(b) According to the information 
available with the Railway, this iJ in 
pursuance of a decision taken by the 
un-recognised sectional Firemen';; 
Council to register their p ot ~t 

against non-redresS'al of their griev-

ances. 

(c) No, Sir. 

(d) All steps have been taken to 
maintain the train services as far a. 
possible. 
Shrl P. Bamamurti: t~  this 
whole thing happened. on Saturday, 
I think, myself and Mr. Nambiar had 
met the Minister and had discussions 
with him. Subsequently, the Minister, 
also had a trip to Bangalore and had 
met the General Manager of the 
Southern Railway, and after he re-
turned yesterday, we had discussion 
with him and as a result of certain 
assurances, we had telegraphically 
informed those people requesting 
them to withdraw the strike, and I 
expect that the strike would be 
withdrawn by today. Whit" appre-
cIa tine: the spirit with whiCh the 
Minister looked into the whole prob-
lem, may I just enquire of th" \{inil· 
ter that he would transmit to thl'! 
General Manager the same spirit of 
accommodatioft and see that there I, 
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no victimisation and all the firemen 
are fulIy restored? 

8hri C. M. Pooaacha: Instructions 
have already been conveyed to the 
General Manager, Southern Railway, 
that immediately after normalcy is 
restored, the other actions needed in 
this regard should be taken. 

Shri P. Ramamurtl: What about 
victimisation? 

Shri C. M, Poonacba: Actually the 
hon. Member has written a letter 
and then I have replied to him 
according to the understandings that 
have been reached. 

Shri Jyotirmoy Rasu: May I know 
whether it is a fact that in the name 
of simplification of accounts, the total 
emolument of the engine cleanl'.rs 
and firemen has -been reduced? 

Shr! C. M. Poonacha: In view of 
the change in the time-tables which 
takes place every six months, and 
also in view of the electrification of 
a certain sector in that region, cer-
tain link arrangements had to be 
re-done. and in that, there have been 
alight changes, and we have taken 
care that there is no retrenchment 
and also to the extent possible their 
total emolument as drawn by them 
previously would not sufter. 

Shrl Jyotlnnoy Rasa: AU's well 
that ends well! 
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"Is it a fact that the Tiruchira-
palli Divisional Superintendent 
was whiling away his time dur-
ing the evening session in the 
club on 25th July and 26th JuJy, 
while there was a difficult situa-
tion in his division." 

m 1m sm-~ t ~ ~~ ~ it; fri\;;r-
if"1" ~ it; ~ INf ~  

~~  

Sbri C. M. Poonacha: This simpli-
fication of the operational procedure 
has been introduced in the entire 
railway system of the Southern Hail-
ways. It is not in one division. In 
other divisions the WOrk is going on 
on a normal basis. Here, ther!! has 
been certain misunderstanding and 
there have been certain anomalie5 
which will be looked into and necea-
s~  aellon will be taken. 
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Shri C. M. Poonacha: These new 
links depend on the pattern of move· 
ment. When we dieselise certain 
sections alld electrify certaIn other 
sections, then there is going to be a 
pattern in the overall movement and, 
accordingly new links will have to 
be formulated. Therefore, thes'.! 
things are the outcome of a phased 
programme of modernisation in the 
entire railway system. So, this has 
happened. But what We normally 
take care of is that due to sucl, re-
formation of the link arrangements 
and new operational procedures th ~ 

should not be any disadvantage to 
the railway employees in general. 
That care is always taken and thesc 
matters are discussed with the two 
federations at the highest level and 
they have generally agreed to the 
simplification procedure. 

Shri I. H. Patel spoke in Kannada. 

Shrl C. M. .Poonacha: This is not 
quite germane to the main question. 
Regarding the medical facilities that 
are being made available to the rail-
way employees, as the hon. Member 
must be knowing, free medical assist-
ance is given to every railway em-
ployee and the family of the em· 
ployP.e. 
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Shri C. M. PooDacha: I have no 
ready information on this question. I 
will try to collect it. 

rij ~t t ~ : ~  m'Ri) ~ lifT I 
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Shri Nambiar: In view of the fact 
that the firemen and drivers have 
not asked for anything new and that 
certain concessions were withdrawn 
and the trouble started thereon, are 
we to take it that the hon. l'linister 
will set the matters right as soon 86 
normalcy is restored and wi\] ~  

that all thOSe who are suspended or 
kept out of duty are taken bock and 
that nO victimisation whatsoever will 
take place, as per the talks We had 
with him yesterday? 

Shri C. M. Poonacha: As m:;ntioned 
earlier, We will certainly give very 
sympathetic consideration, as per the 
discussions that took place yesterday, 
and necessary action will follow the 
moment normalcy is restored in this 
sector. 
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Shri C. M. PooDacha: I cannot 
accept the insinuation thdt certain 
officers committed some wrong and, 
therefore, these things have taken 
place. It is not so. '!'here hav.! been 
certain anomalies against which the 
employees were agitated and certain 
unpleasant things have taken place. 
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We will certainly look into the Mr. Speaker: He says he is not 
matters and set right the anomalies. aware of it. 
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Shri C. M. Poonaeha: In all the 
railways, both at the zonal and divi-
sional level we have already the 
permanent negotiating machinerY 
where they discuss matters and sort 
.out the anomalies and difficulties 
that occur in the day-to-day work-
ing. So, that machinery is therC'. 
Instead of taking reCOUrse to tha t 
machinery which is available, if somc 
section of the employees go on strikc 
or take some extreme action a cer-
tain amount of difficulty' would 
naturally arise. The Railway I'on-
cerned would take prompt acbon in 
theSe matters to set right 6uch ano-
malies, whenever they are brought 
to our notice. 

Slid KrlshDa Kumar Chatterjee: In 
"Spite of the ffue sentiments and sym-
pathies expressed by the han. R311-
way Minister, it is a known fact that 
the railway employees go on com-
plaining. I would request thl! han. 
Minister to go into the real disease, 
which is dual control between th" 
Ministry and the Railway Board. 
'Even this morning some Tailway em-
ployees marched to my flat only to 
express their difficulties and troubles. 
Thev say that the dual control has 
to be removed. Is he prepared to 
consider that aspect'? 

8hrt C. M. PooDacha: J am not 
aware of any dual control. 

Shri Krlslma Komar Chatterjee: 
Sir, he has not answered my qUell-
tiOD. 

WRIrrEN ANSWERS TO 
QUESTIONS 

Development 01 major Ports 

01505. Shrl Atal BIharl Vajpayee: 
Shri YaJDa Datt Sharma: 
Shri R. S. Vldyarthl: 
Shri R. K. Amln: 

Will the Minister of Transport aad 
Shipping be pleased to state: 

(a) whether Government 
to give top-priority to the 
ment of major ports in the 
and 

propose 
develop-
country; 

(b) if so, the main decisions taken 
in this regard and the broad leatures 
of the development programme? 

The Minister of TransJlOl't  anel 
Shipping (Dr. V. K. R. V. Rao): 
(a) and (b). The development of 
major ports is vital for the success 
of our economic development, es-
pecially in regard to the programmes 
of export promotion. It is, therefore, 
one of the more important aspects 
of transport development provided in 
the Draft Outline of the Fourth Five 
Year Plan. A programme lor the 
development of major ports during 
the Fourth Five Year Plan envisag-
ing a total investment 01 Rs. 234 
crores has been included in the Draft 
Outline. The programme covers the 
new dock systems to be established 
in Haldia and Madras, the extension 
and modernisation of the dock sys-
tem in progress in Bombay and Cal-
cutta; addition to berthing capacity 
at various ports; and improvement of 
the existing handling facilities to 
increase the operational efficiency of 
ports. It is expected that these mea-
sures will enable the major ports to 
cope with the anticipated increase in 
traffic which Is expected to rise from 
50 million tonnes at the end of the 
Third Five Year .Plan to about 80-




